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Shrl Rarnesh Singh, D.s.P., C.B '. 
absented himself from the court; 

(b) whether Government had In-
structed this Officers to do this in or-
der not to proceed with the case; 

(c) whether any other case or cases 
are pending against the accused per-
sons; and 

(d) whether investigation against 
them has been completed, and if not, 
why it has taken such a long time? 

The MiDister of state In the MiDIs-
try of Home Affairs (Shri Vldya Cha-
ran Shukla): (a) to {d). A statement 
is laid on the Table of the House. 
[Pla.ced in Libra11l. See No. LT-1204/ 
167]. 
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Delhi M~  Corporation Schoob. 

*1402. Shri Bat Raj Madhok: 
Shri Jagamaath Rao Joshi: 
Shri R. S. Vidyarthi: 

. 

Will the Minister of Education be 
pleased to state: 

(a) whether it is a fact that the 
Municipal Corporation, Delhi has 
proposed to transfer all the Middle 
and Higher Secondary Schools run 
by it to the Delhi Administration; 
and .... 

(b) if so, the reaction of Govern-
ment to this proposal of the Delhi 
Municipal Corporation? 

The Minister of State in the MinIs-
try of Education (Shri Bbagwat Jha 
Azad): (a) No, Sir. 

(b) Question does not arise . 

Reviewinc Committee of C.s.LR. 

*1403. Shri lndraJit Gupta: Will the 
Minister of Education be pleased to 
refer to the reply given to Unstarred 
Question No. 4556 on the 5th July. 
1967 and state: 

(a) whether the Reviewing Com-
mittee of the Council of Scientific and 
Industrial Research had compliment-
ed the CSIR on setting up a number 
of technical servicing units at the 
Headquarters; 

(b) whether the Governing Body 
of the Council of Scientific and Indus-
trial Research converted these units 
into Directorates with a view to 
strengthening them; 

(c) if so, the reasons for the pre-
sent reversal of this policy; and 




